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To

,\.L/‘Thc L. Principal District & Sessions Judge (HQs), Central, THC

b 'l:hc Ld. Prmcipal District & Sessions Judpe, New Delhi, PHC

3. The Ld. Principal District & Sessions Judge, South-Wesi, Dwarka

4. The Ld. Prineipal District & Sessions Judpe, West, THC

5. T.hc Ld. Principal District & Sessions Jindge, Host, KKD

6. The Ld. Principal Districl & Sessions Judge, Soutly, Saket

7. The Ld. Principal Distnicl & Sessions Judge, Shahdura, KKD

2. The Ld. Principal District & Sessivns Judge, North-West, Rohini

9. The Ld. Principal Bistoiet & Sessions-cun-8pl. Judge (PC A (CBNh, RADC

10. The Ld Principal Distnet & Sessions Judge. South-Cast. Sukel
11, The 1.d. Principal District & Sessions Judye, North-Last, KKU
12, The Ld. Principal District & Sessions Judge. Nosth, Rehini

Sub.: 11alf Day Orientation Course on the Mental Healtheare Act, 2037 & Rcluted
Issues for CIMS/ACIMs/AIMFCs tincluding all Le., General / Mabila Conrt/ NI
Act! Relieving), DPublic Prosecutors of these Courts, pental Health
Professionals In the NCT of Dellil & Qfficials of Delhi Police (through online
mode using Cisco WebEx).

Respected Madam!Sir,

As per the proposed Training Calendar 2075, the Dethi Judicinl Acadenty shall be
conducting an *Orfentntion Course on the Mental Healtheare Act, 2017 & Related
lssues for CIMSIACIMS/IMECs (Including oll i.e., General / tabila Court/ NI Act/
Relieving), Public Prosccutors of these Courts, Mental Health Professionals in the
NCT of Delhi & Officials of Dethi Police on 17" January, 2025 (through online mode

using Cisco WebEX).

The programime is to be conducted through virtual mode using Cisco Webex Online
Meeting platforin on 17 Junuvary, 2025 from 10:00 AM to 01:30 PM.

The nomination list of Judicial Ofticers for the aforesoid programme is enclosed as
Annexure-A.

The meeting link for joining the workshop ontine through Cisco WebEx, is
mentioned below:

hteps;idhed] a webex. com/meel/din.dhc.vel
Megting id: 1666962693 withoul Password

direct the concernoed section e

Your goudseil is iherefore, requested 1o kindly
‘A" to auend the aturesaud

inform the nominated Judicid Otficers {as gt Annexure .
programme on 17.01.2025 by using the above mentioned meeting tink.
vuramae. e bt

G reguines exemption from altending the pr
rincipat Lhstnet X

Officer mity move opplication i advanue through the concerned L, P i
Sessions Judye. If the exemplion is required on urgent hass, intination to that erit may
be sent to the Academy through e-mail. fullowed hy a Tormal npplit':ulmn.duly mn\jn'dcd
by the concerned Ld. Principal District & Sussiuns Judge. Atlentinn ul‘ the ugnun-.ucd
olficers may also be drawn lo the exemption pundelines issucd by the Hon'ble High Court
of Delhi vide Letier No, T047-71 | DHCIGAZIG-3/2023 doted l(LlO.ZU!]..wlwrc_h)- it
has been directed that exemption of numinated Judicial ()I11c¢1'§ from attending traning
programmes shall be eunsidered only in case of extrame exigency such as mck!lcu]-
conditivn etc. alongwilh  documentary proof. In case the nomlnated officer Is
transferred, he successor Judpe shall stand nominated  for the programnie

automalically.

I cuse any Ofit

be advised not o list any judicial work

Fe not inconvenienced. In case some

1ed or adjourncd accordingly, to the

The nominated Judiciol Officers may kimdly
for 17™ Janunry, 2025, so that Iiigants and lawyers o
judicial work has aircady been listed, it may be prepor
extent possible.

With regards,
Yours faithtully,

7] P
(Ragjesh Kumar Singh)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
e

0l F 9337 TIS HAZARI COURT: DELHI i
NO-——-_—%_,,..___/JOTP/Gaz./2024 Dated, Delhi the 4 5 -

1 g;pyc forwarded for information and necessary action to :-

. e Concerned Judicial Offi ‘ istri i : i i
Srhedsailh Bue [ o ;(:,rje?:u(:::;?’ District, Tis Hazari Court, Delhi (as per list

. The CIM, Central District, Tis Hazari Courts, Delhi.

3. The PS to Ld. Principal District & Sessions Judge (HQs), Dethi,

4, Fhe Website Committee, English/Hindi, Tis Hazari Court, Delhi

5.The Branch In-charge, Computer Branch, Tis Hazri Cour‘ts Deihi v

6. The LAYERS for uploading the same. ’ . ‘;

:" ,‘ .'/
{MukesH Kumar Gupta)
Ofﬁs:er_ln-charge (dicial Branch, Central
for Principal Distridt & Sessions Judge(HQs)
Tis Hazari Court, Delhi.




Nomination List for

Annexure 'A'

[alf Day Orientation Course on the Mental Healtheare Act, 2017 & Related Issues for
CIMs/ACIMs/JMFCs (including all i.c. General/Mahila Court/NI Act/Relicving) (1/4th
of Total Strength), Public Prosecutors of these Courts, Mcntal Health Professionals in
the NCT of Delhi & Officials of Delhi Police

on
17" January, 2025

(through online maode using CISCO Webex)

Sl. Name of Officer Present Posting No| District l’lau-: of
No. Posting
I | Mr. Himanshu Raman Singh CIM South Saket
2 | Ms. Ruby Neeraj Kumar CIM North Rohini
3 | Mr. Abhishck Kumar CIM Central THC
4 | Ms. Swati Gupta-] ACIM South-West Dwarka
5 | Mr. Deepak Vals ACIM North-West Rohini
6 | Ms. Tania Singh ACIM 2 Central THC
7 | Mr. Pranav Joshi ACIM 1 | New Delhi PLIC

8 {1 Ms. Ncha Mittal ACIM 3 Rouse Avenue
9 {Ms. Gila IM First Class (Mahila Court) | 4 Central THC
10 | Ms. Rishika Srivastava JM First Class (Mahila Court) | 1 Iiast KKD
11 | Ms. Arushi Parwal IM First CIass Wil At Digial 2 ILast KK

Court
12 | Mr. Shashank Nandan Bhatt IM First Class 2 West TIIC
13 | Mr. Ashish Kumar Mcena JM First Class 1 South Saket
14 | Ms. Shipra Dhankar IM First Class 1 Central TIIC
15 | Ms. Kanika Agarwal JM First Class 3 | North-East KKD
16 | Ms. Ebbani Aggarwal IM First Class 3 | North-West Rohini
17 | Mr. Animesh Kumar JM First Class 2 | New Dclhi PIIC
18 | Ms. Aayushi Saxcna IM First Class 5 | Shahdara KKD
19 | Mr. Kartik Taparia IM First Class 3 | South-Liast Sakel
20 | Ms. Abhilasha Singh JM First Class (Mahila Courl) | 1 | South-West Pwarka
21 | Mr. Divyam Lila Municipal Magistratc Fast KKD
22 | Mr. Abhinav Ahlawat IM First Class 9 | South-West Dwarka
23 | Ms. Ncha Garg IM First Class 2 Fasi KKD
24 | Ms. Deeksha Sethi JM First Class 8 | South-West Dwarka
25 | Ms. Shruti Sharma-i IM First Class (Mahila Court) | | | Shahdara KKD
26 | Ms. Shivli Talwar IM First Class (Mahila Court) | | West THC
27 | Ms. Neha Sharma IJM First Class (NI Act) 4 | New Delhi PHC
28 | Ms. Swati Bhardwaj IM First Class 6 Wesl TIIC
29 | Ms. Sonika JM First Class {(Mahila Court) | 2 | North-East KKD
30 | Ms. Anam Rais Khan JM First Class (Mahila Court) | 1 | South-East Saket
31 | Mr. Sunil Khatri U i CIBSS CARGal IR | g () i THC
Court)

32 | Ms. Kavita Bist JM TFirst Class (Mabhila Courl) New Dethi PHC
33 | Ms. Deepika Goyal Shokeen IJM First Class (Mahila Court) Weslt THC
34 | Ms. Dcepakshi Rana JM First Class Shahdara KKD




. Pl: f
>l Name of Officer Present Posting No| District qc‘.: ¢
No. Posting
35 | Mr. Akshay Sharma JM First Class 2 | South-fast Saket
36 | Ms, Kritika Jain JM First Class 3 | South-West Dwarka
37 | Ms. Reetika Jain JM First Class 5 | North-West Rohini
38 | Mr. Mayank Aggarwal JM First Class {NI Act) 1 South Saket

; . Old Delhi
39 | Mr. Apoorv Gupla Spl. Railway Magistrate Ceniral Bailway Saifon
40 | Ms. Chakita Srivastava JM First Class (Mahila Court) | 4 South Saket
41 | Mr. Chatinder Singh JM First Class 7 Central TI1C
42 | Dr. Ncha Kheria JM First Class 2 North Rohini
43 | Ms. Vijayshree Rathore JM Virst Class (Relicving) South Sakel
44 | Ms. Shivangi Mangla JM First Class (NI Act) 5 | South-Wesl Dwarka
45 | Ms. Neha Goel JM First Class {NI Act) 2 Central THC
46 | Ms. Tabassum Khan JM First Class (NI Act) 2 | South-Last Sakel
47 | Mr. Azad Sehrawal IJM First Class 10 | South-Liast Sakel
48 | Mr. Aman Kumar Sharma JM First Class 5 South Saket
49 | Mr. Ravi JM lirst Class 7 | New Delhi PIIC
50 | Ms. Meena Chaulan IM First C"‘Séo(:i: At Digial | o | Gomgi THC
51 | Mr. Siddhant Kumar JM First Class (NI Act) 6 South Saket
52 | Ms. Sheetal Rani IM First Class (NI Act) Digital I | South-Last Sakel
Court
53 | Ms. Sukit Jha IM First Classj (NI Act) Digital 5 West THC
Court
54 | Ms. Surbhi Gupta JM lirst Class (NI Act) 7 | South-West [Dwarka
55 | Ms. Neelmani Sharma I Bt (ldsa)(f::: Aet) Diggial 12 | South-West Dwarka
56 | Mr. Vaibhav Garg JM lirst Class 11} Ceniral THC
57 | Ms, Nishi Jindal JM First Class (NI Act) 5 | New Delhi PIIC
58 | Ms. Parul Sharma M st C'“ifcf:;: Act) Digial | | North-West|  Rohini
59 | Ms. Surabhi Sethi JM First Class (NI Act) 2 Wesl THC
60 | Mr. Anubhav Bijalwan JM First Class (NI Act) 3 Cenural THC
61 [ Ms. Ashima Lakhanpall A sl Clasé'o(lt!_f Act) Riatal Shahdara KKD
62 | Ms. Shreejce Abbot IM Lirst Class (Digital Traffic North Rohini
Court)
63 | Ms. Akanksha Singh T Tt uaiﬁ;ﬁ: Act) Digital 11| South-West Dwarka
64 | Ms. Shraddha Srivastava JM First Class 9 Wesl TIIC
65 | Ms. Atisha Jain JM First Class (Digital Traffic Woest e
Court)
66 | Ms. Ishita Bhardwaj IM First Clas:s (Digital Traffic Shahdara KKD
Court)
67 | Ms. Sanya Singh IM First Class 6 East KKD
68 | Mr. Sanyam Jain Relieving JMEC/Civil Judge Wesl T1IC
69 | Mr. Alkshay Prakash Relieving IMFC/Civil Judge Central THC




3 " 3
SL. Name of Officer Present Posting No| District ! lac? of
Nao. Posting
70 | Ms. Nandini Sharma ol Uai‘?(f:: At} Digital 9 | South-West Dwarka
71 | Ms. Hala Quamar Relieving JIMEC/Civil Judge New Delhi PHC

e Taee (N T
72 { Mr. Shivam Gupta THATR Udbs: (ML AR gl 2 | New Delhi PIIC
Coutt
73 | Mr. Gaurav Singal Relieving JMI'C/Civil Judge North-West Rohini
74 | Ms. Sapna Kumari Mcena Relieving IMFC/Civil Judge South-Fast Saket
75 | Ms. Mohini Mcena Relieving JIMIFC/Civil Judge North Rohini
76 | Mr. Bhagwal Prasad Mccna Relieving JMFC/Civil Judge Central THC
b2
_———/




